In the Central Administrative Tribunal
: . Calcutta Bench

MA 213 of 1
OA 1471 eof 1997

Fresent : Hen'sle Mr, D, Purkayastha, Judicial Member

Sunil Ranjan Ghesh f
- VS -
Eastern Rgailway

Fer the Applicant ¢ Mri Vidya Dhargn, Advecate

For the Respondents: Mr., R.K. Be, Advecate

Dgte of Order : 21-7-99

OQRDER

Matter is heard in part. BRespendents are directel te
produée recerds en the next date fixed. Befere seven days frem
tfmer\ia:te of hearingf%pplicant may file rejeinder if he thinks
fit and preper. Accordingly, the matter is adjeurned te 20,8,99.

2. Plain cepy ef the erder We furnished te both the parties,
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( D. Purkayastha )
Member (J)




